77 Written Answers [ 18 JULY 1991 ] to Questions 78
Commodity Nov. 89 June. 91 ;/l(;l\lleA,riaﬁO%I
Nov. 89

Urad...ooooeveeeincinciececnce e 256.0 2948 +152
Potatoes... 174.0 271.3  +559
Oniors . 185.1 1885 +1.8
Milk 201.7 2292 +13.6
Fish oo 171.2 2348 +37.1
Meat 204.4 2%32 +19.0
Chillies 152.7 203.8 +33.5
Tea 298.7 2411 -193
COKE..veneveiiceic et 162.2 1622 Steady
KErosene ........coeveeeeninencniciceeececeeenne 129.9 1614 +24.2
Atta 175.2 209.5 +19.6
SUZAT o 145.9 1473  +1.0
Gur 167.1 1776 +6.3
Salt 154.3 183.5 +18.9
Vanaspati.......coeceerereenieeeenienienieseesieseeeeneeas 198.4 268.8 +35.5
Mustard Oil........ccccoeeiviiniiiiniinne. 141.1 210.3  +49.0
Coconut Oil . 1723 2733 +58.6
Groundnut Oil S 166.7 2612  +56.7
Cotton Cloth (Mills) 151.7 1750 +154
Safety Matches 134.4 1344  Steady
Laundry Soap 153.0 1582 +34
All Commodities . 167.5 1953 +16.6

Source : Office of the Economic Adviser. Ministry of Industry.

Import of edible Oils

316 SHRI SHIV PRATAp MISH-

RA; Will the PRIME MINISTER be
pleased to state;

(a) wthere Government porpose
to import edible oils during the cur-
rent year; and

(b) if so, the quantity and value

thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF CIVIL SUP-
PLIES AND PUBLIC DISTRIBU-
TION (SHRI KAMALUDDIN
AHMED); (a) and (b) No decision
has been taken by the Government
in this regard, as yet.

Families assisted under Integrated

Rural Development Programme

317. SHRI SHIV PRATAP MISH-
RA; Will the PRIME MINISTER be
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pleased to state:

(a) what is the number of families
assisted under Integrated Rural De-
vfelopment  Programme  during the
last six months; and

(b) the number of families likely
to be benefited during the year 19917
i

THE MINISTER OF STATE IN
THE MINISTRY OF RURAL DE-
VELOPMENT (SHRI UTTAMBHAI

H. PATEL); (a) The total number of
families assisted as reported by the s
States | UTs Governments from
December, 1990 to May, 1991 is 16.19
lakhs.f]

(b) The number of families likely
to be assisted during the year 1991-
92 is 22.54 lakhs.
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Number of Fair Price Shops and
Public Distribution Out-lets

319. SHRI NE. BALARAM: Will
the PRIME MINISTER! be pleased to
state:

(a) what is the number of Fair
Pric e Shops and Public Distribution
Out-lets in rural and urban areas,
separately and the population covered
thereby, State-wise;

(b) whether Government propose
to open more Fair Price Shops and
Public Distribution Out-lets to cover
more population and bring more
items under its purview; and

(c) if so, the detail- thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF CD7IL SUP-
PLIES AND PUBLIC DISTRIBUTION
(SHRI KAMALUDDIN AHMED): (a)
A statement showing the number of
Fair Price Shops in rural and urban
areas and the population covered in
each State as on 31-12-1989 is enclos-
ed. (See beloio)

(b) and (c) Implementation of the
Public Distribution System (PDS),
including the decisions to open more
FPSs is primarily the responsibility
of the State Governments and UT
Administrations. The Central Govern-
ment has, among other things, advis-
ed them, to open more FPSs in un-
covered and undercovered areas, to
use vans as mobile outlets of PDS
items in far-flung and remote areas
and to distribute, on their own, addi-
tional items of mass consumption
such as salt, pulses, soaps, matches,
tea etc. to consumers by using PDS
outlets.



